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which India has an arrangement for 
the examination of witnesses on 
C~:Ollnissioll'! 

The Prime MInister IUId MiDister of 
Extenaal Affalrs (Sbrl ~awaharJa1 

Nehru): For obtaining evidence by 
commission, in criminal cases, of wit­
nesses residing abroad, the Govern­
ment of India have made arrange­
ments under Section 504(3) of the 
Code of Criminal Procedure, 1898 with 
the United Kingdom, Malaya Singa­
pore, Australia, Burma, Canada, Pak­
istan and Ceylon. 

In civil cases, evidence of witnesses 
residing abroad is obtained by means 
of Letters of Request. The proce­
dure for Letter of Request is general­
ly available in all countries and no 
specific reciprocal arrangements are 
necessary. However, in the case of 
Pakistan, in addition to the normal 
facility of the Letter of Request, the 
Government of India have made 
reciprocal arrangements for the 
examination of nationals of one coun­
try as witnesses in civil cases pending 
in the courts of that country by its 
Diplomatic Reipresentatives accredit­
ed to the other country, for a period 
upto the 14th September, 1961. 

Delhi Race Course Club LuI4 

(Sbrl Bam Krishan Gupta: 
19'J'7.i Shri Bameshwar Tautia: 

L Sardar Iqbal SiIIgb.: 

Will the Minister of Works, Boas­
IDe and Supply be pleased to refer to 
the reply given to Unstarred Question 
No. 1194 on the 17th March, 1960 and 
state: 

(a) whether any proposal regarding 
the use of land of Delhi Race Course 
Club for some other public use has 
since been formulated; and 

(b) if so, the nature thereof? 

The MiDIster of Works.. B~ IUId 
Supply (Shri K.. C. Reddy): (a) No. 

(b) Does not arise. 

NewspriDt Factory In U.P. 

(Shri Bam Krishan Gupta; 
I Shri Bameshwar Tautia: 

m81 S~ Iqbal SiIIgb.: 
Shri D. C. Sharma; 
Shri Pangarkar: 

L Shri Achar: 

Will the Minister of Commerce and 
Iudustry be pleased to refer to the 
reply given to Unstarred Question 
No. 2371 on the 20th April, 1960 and 
state the nature of final decision 
taken for setting up a newsprint 
factory in Uttar'Pradesh? 

The MiDister of Industry (Shri 
Manubhai Sbah): The Scheme is still 
under preparation and examination of 
the Government of U.P. 
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